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SsuB. Rel ease of module for issue of Appeal )
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Thkangal ore Zonal wunit of Directorate of S
the task relating to the devel opment of mo d u
|l nvestigation, -WwayiBil MobeRAppgdlamdelWlEliefRReone o

modul es encompassed in the comprehensive Disp
it I sdidnfdckarent stages of dev éldsur pfrAgpeak Number fou nc t i
Departmental appeal filed in form APL-03“ i movwavail abl e forofushPppleyyl

commi ssi.oner at es
2. The salient features of the modul es are di
ISSUANCE OF APPEAL NO. FOR THE TAX OFFICER’S APPLICATION (FORM GST APL-03):

Legal Provisions: Section 107, Rules 109 and 109A
Forms: FORM GST APL-03

i) After the tax officerO3Fidleanpmpwiltiitaceéemnoni fiine
order S5 TCBlyGSt em, the system provides a ur
(referred to as ARNhiomitlye dAgbhélolagaedt)o ud redl tt to
Appel |l at suliut hor ity

i) FORM -0A3PL I ands on t he dash boAs disstafnt /Alpg
Commi skomenri ntendent (The Superintendent ge
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the said Superintendent i's ontheaweppenrl oads
al |l acheet ¢ ask to ot her dupdreidntwe rmi che ctaQt7d asrcro d
amb-830 dayb¥eyoed 30 days) (col our codes indi
which are ripe for i1issue of Appeal no. ). D
enabl ef ftihmerssel ect t@Gfef soclkedmdvrsso. t heheri vil ege
forms peri dl ey eo ptsii mrg.

i) The Superintendent initiates the task by s
copies. After wverifying the ddret enftfs coefr tchee
certified copy of the order -Q®hoohioanobeof
system provides‘raf ayehbtcaeb jhiked surditctaes bobh hat dé
can verify thetheden fawvai Icolplye wifn @rheaeadadf ab e

Superintendent Il ssues an acknowl edgement f o
al so given the privilebe o&anipsunngthekaotwh:
sigureet and delivedftihe cterthdéeéi aplpelolpgnti s fil e
or I nsgpacsésdmdnupl oad the same.

ivy Thereafter, the Superint edddasot caam yc wrutti ntuhee
such as delay in filingdeaamd m@dormndh rMfo@as preg sf
and propose PH date/time for the PH opted
Superintendent caansuUbmptutyt Cooomt bei Aser st

vv. The Assistant/ Deputy Commi ssioner can Vvi ew/
this stage, theimsymakmngaprobobpbaaks for takin
but t o“Aceeptance”f or phkal api |l ed WRejection”f 06 mdret hagp,p e a
after 7 rfomldndtien” fanrd t he appeal fil ed anatawlee n
make use of this facility. Thereafter, task

vij | f Ashsei st ant / Depstyhe€oemi ast baei(s2ed , urmde r
i sSSApgp ealf oNot hé i aPAfceptance " For such casest hRReH has
date/time to thenAlppeeltl aatpep rwtalf Fdirtoymh it he tle
Aut hority has to man dmRemarkst ye xa ntheérk ghri sa pgpp prvav
t r irg“gsae Appeal No.” f an button for the officerfoaut hce
“Rejection” 0 f'Condonation” Ap p e a l No. has to be i sosnueyd by t

vil For the Appell ate Au“lstuoAppeal No.”f dm eb stytsae mf am i
which are acceptaaldRepct’éancbudooablfer t hfeorcase

rejection. The App,eldan emakwda hwgda tof, tiHi s aftac
and the system generates Appeal No. with per
changecsa,n send back the task to hiasc cseylegredcitn a
status “mMovc¢ s’ amal iogthers | ine up for appeal pr
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vii) The Sygetemappl tbent amyd waypomhdemai l and S
acknowl edgement or Appeal No. 1 s issued.

ix) Thgs$aeasi st s wthh é eofsfpiecerf yi ng/ fi xing PH date
when t he safmexeaditfedr i anelp et e aaplpeeratbésf. iwkhemsea 1ot h e

appeal for the same order is pending by displ
3. 't i s to tbhee nfoaceidl itthyatf or di gi t al signatsur ¢
advi sabksereothatsoor aayddobpsuments, which are

the respectamwd iaud hed,i tiire sa dcadiotéi otnh et os atnihee. on | i

4. For cl eari nigndoefr stthaen dpr bdlessye usfer Apnaend@ld | Nu mk
i 3&i | a leBICeGST@ortal a n Ahtarang portal.

(R. SRI RAM)
ADDITIONAL DIRECTOR GENERAL(SYSTEMS)

Copy to:

A@)The Principal Director General Systems & D
2)Al'l the Executive and Appellate Commi ssi on
3)Al'l the Additional Director General, Syste
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